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SHRL M.V. CHANDRASHEKHAR
"MURTHY Not at.all. e .

THE DEPUTY CHAIRMAN ch( .

"question.
Export ‘of. ATcxtilc Goods

*605. SHRI TII\DIVANAM G
VENKATRAMAN:'
SHR1 MISA R.GANESAN:
. Will
plcascd to statc:

(a) which is the main x,oumry to- whnrh
Indmn chnlc goods arc e;\porled

. (b) what-is the forcign cxchdngc Lamcd
durm{j 1991 1992 dl'ld 1993,

o (e) how much Jncreasc -
cxpect in textile exports’ duc 1o the an
ing of GATT: und

(d) what kind of arrangcment is madc
to boost exports of Indian textiles to
Western countries?

THE MINISTER OF STATE OF THE
MINISTER OF TEXTILES (SHRI G.
VENKAT SWAMY): (a) The United
States of America.

Le

(b) Earnings from cxport of Textiles
including coir, jute and handicrafts during

1991-92, 1992-93 and 1993-64 were  as

follows:

1991-1992 3796.84 Million US
dollars

1992-1993 6589.92 Milhion US
dollars

1993-1994 7072.26 Million US
dollars

(Upto February 1994)
(Provisional)

(¢) Tt is cxpected that integration of the
textiles scctor with GATT will improve
cexports of those products which are pre-
sently facing quota restrictions in the
importing countries.

TThe question was actually asked on the floor
of the House by Shri Tindivanam G. Venkat-
raman.

the Mlmslt.r of TE)\TILI:,o be

-Government

(10 MAY 1994}

’RAMAN Madam,

asked specifically as .to what was
foreign’
1992 and 1993,
“had asked.. Bur hc has <lubbed textiles

10 Questions 18

(d) In order to step up exports of
‘textiles the Government have, inter-alia,
taken the folfowmg steps: o

(i) ]ntroductlon of market determmed

exchangc rate system -

(ii) chnlnatlon of lmport of .capital '
gaods at’ concessional dity for pro-
ducnon for ‘cxport.

(i) - 1ncrcascd dvalldbllny of expons
) credlt

Gv) Encouragmg partlcnpatlon ‘in Buy-
- ers Sellers Meet, Fa;rs, etc..
SHRI TINDIVANAM G. VENKAT-
the answer given in -
1cspcct of part (a) of the quesnon is, all -
right. But in-regard to (b), it is not so: I
the"
exchange’ earncd. during _1991,
in textiles: This is what I

with coir; jute and handicrafts. 1 want the
figurc scparately for textiles. I would like
to know: what is the foreign exchange
carned in textiles during these years?

SHRI G. VENKAT SWAMY :
Madam, with the specific limit of each
category, the total of all specific limits is
460 million sq. metres equivalent of
cloth. Group II: The overall group limit
of 80 million sq. metres equivalent,

SHRI TINDIVANAM G. VENKAT-
RAMAN: | am asking about the foreign
exchange carned.’] want it separately; the
earnings in textiles. But he has clubbed
so many things with it. He is giving the
total figure. This was not what I wanted.

THE DEPUTY CHAIRMAN: Mr.
Minister, he is asking about the earnings
in textiles.

DR. BIPLAB DASGUPTA: Cotton
textiles. He has combined jute, coir and
other things with it.

THE DEPUTY CHAIRMAN: Mr.
Minister, your answer says: ‘Earnings
from export of Textiles including coir,
jute and handicrafts...’.

DR. BIPLAB DASGUPTA: He
means ‘cotton textiles’. This is what he
mecans.
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THE DEPUTY CHAIRMAN: Mr.
Venkatraman has said ‘textiles’.

SHRI TINDIVANAM G. VENKAT-
RAMAN: Cotton textiles, Madam.

THE DEPUTY CHAIRMAN : Textiles
include synthetic textiles also.

SHRI TINDIVANAM G. VENKAT-
RAMAN: Let there not be a leading
answer from the Chair, Madam. Let him
answer.

THE DEPUTY CHAIRMAN: 1 am
asking him. 1 wish 1 knew the answer. I
would have given you.

SHRI TINDIVANAM G. VENKAT-
RAMAN: Whenever I am in trouble. the
Chair always helps me.

SHRI G. VENKAT SWAMY:
Madam, during 1992-93 and 1993-94. up
to February, 1994, in the case of cotton
textiles, it is 2,600......

IJqguafd: @ @ € @ @ ¥ g
ST |

ot Sft- Hemzwmmit: ) FaET fear o, R
e dray R ¥ R 2emTme @ otem @,
FOIINE FH AT W @ §, AHEE B
FEEd FEE R, ¥ dweEd W S 2
I ge 3, § o TS I W 3%
¥ T

IGENU: FF-379 I 9 afem)

SHRI TINDIVANAM G. VENKAT-
RAMAN : Madam, the answer to part (c)
of my question is also unsatisfactory. My
question was: ‘how much incrcase
Government expect in textile exports due
to the signing of G.A.T.T?. The answer
is: ‘It is expected that integration of the
textiles sector with G.A.T.T. will im-
prove exports of those products which arc:
presently facing quota restrictions in the
importing countries’. Is this an answer,
Madam? (Interruptions): This is not at all
a reply. The Government is saying so
many things about G.A.T.T., that this
would improve our textile exports and all
that; that our exports would flourish like
anything. 1 would like to know from the
hon. Minister: What are his expectations?

[RAJYA SABHA])

to Questions 20

There may be great expectations, but
there may be great failures also. There-
fore, please tell us as to what your,
expectation is. How do you say that
exports would improve? How are you
going to see that, by signing the
G.A.T.T., textile exports improve?

sft Sfe Awemmh: Aew, w8 e & I &
3 RN R o6 IR ol dawese ¥ ar X xf
2ok 3o faefad # IR forekfa 3 Sifan &
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WG WER % ITA ¥ I F 0 N g
sge Frafa fem orar 32 9 2 § F Rl w9
4 g WKW H AWM F@ g
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SHRI PRAGADA KOTAIAH:
Madam, the export of textiles includes
handloom products. There is great de-
mand in foreign countries for bedspreads,
furnishing fabrics and towels, for the
production of which the handloom weav-
ers are unable to secure the counts from
10s to 40s. Their prices have gone up by
more than 100 per cent. Therefore. how

{10 MAY 1994}

to Questions 22

are you going to fulfil the policy of
promoting the export of handloom pro-
ducts without supplying yarn to the pro-
ducers to produce exportable handloom
products, and what are the arrangements
that you have made to supply yarn at
reasonable rates, particularly to the pro-
ducers producing exportable handloom
products?

sft Sfe Fwemrd: wem, WoE Fdw R
T ¥oom dad & fau @ W@ w@ ¥ e A
g § BF ue Wga w99 F ¥y

IgEVafa: IER w f d@ *} o9

Yesterday he raised the issue of increase
in the price of yarn. I promised him that
somebody would answer.
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2 faed fom worg A S 9Aa ¥ RR TERe
A WE A ww-Fw vwA fog T ¥

TfF T W19 W TR FaeE § A T8
B A SEET ¥ & dfedbaem § fom &
W AW TEE FA TEA § F e AH
R FR T e A N e ok wa
fF 5@ 29 & S amufy and @ @ W T
s o aféfade wen afe | 38R 8 Tae Wi
frelam &5 o3 Fo-gr dad ) werg e
AT WF aEeR N ded R aEEs B W
TR M Ay @ A1 AW Ay
30 FAT TYQ AT STE {EA N WF ¥ A
@ 15 Y fReim % e 4 afnd 2] =
Hoen fF 1 o fog w Rdw @ @ ¥
3R fed Wi TF 753 7% q A A B
e A @ B g g R

& Wt S S N TR e sea § 6
e 9% B TWHM w5 e ah (e ) WS
], ¥ Tl § T A W o dh-ad
¥ Em ¥ = w9 AW w0

DR. NAUNIHAL SINGH: Madam, 1
would like to ask the hon. Minister...(In-
terruptions)
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- THE DEPUTY CHAIRMAN Mr.
Kotaiah, just. let “ine explam what the-_r

"« Minister has said.

- . of yarn_ rcduc‘ed Then only the. redressal .

"'SHRL PRAGADA KOTAIAH Let
me ex‘plam Madam PR - ‘

THE DEPUTY CHAIRMAN.-
explammg to you.. Yqu please sit down
He ‘says that he ‘is trymg to get the price -

. of your grlevances ¢an take place.

DR. NAUNIHAL SINGH Madam L

. would llLe to_know from the hon. Mmls- .

ter- if durmg the last’ three years. any

_international - markctmg survey has been .-

conducted in’ various- potential markets

--of, the world by engagmg profess:onals to '
: fmd out the prospectwe demand for dif-

ferent vanetles JOf. textiles - in order to

help -orgamse systematic producuon to

. boost "exports.- If s0,° the detalls may be:

" given.

m@ﬂo'mﬂﬁmmw

ot N e TR % 3 QA T R

¥ g P B feelt 12 W ¥ OO
s, W, zeet ¥ @ feem anfe, @
AT W N T B faen A fafa w0 ¥
sk = I I o B fad off v @ R,
TP WA e @ ¥

sft R wERE: WA, R W qor §
MIMEEIRE TS @

DR. NAUNIHAL SINGH: Madam,

. my question has not been answered at

all,

SHRI PRAMOD MAHAJAN: The
Mecmber is asking whether a market sur-

vey has been conducted or not. The
Minister can say *“‘yes” or “no”.
DR. NAUNIHAL SINGH: It is a

very specific question. I want a specific
answer ...(Interruptions)

SHRI PRAMOD MAHAJAN: He is
not answering what has been asked. This
is insult to the Members. He cap say
that he does not have the information.
He can say *‘yes”. He can say “no”. The
Member is asking about the market sur-
vey, but the Minister is talking about the

[RAJ YA . SABHA]

-I am:* .

to Qum:liom ‘ 24

. European. "ommunny and other thmgs

(Interruptzo:u)

a{a@ﬁrmﬂmaﬁaﬁmﬁiu .
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P o SR & FHfeE 213 &
iy ¥ ok s 3R & sl W Ww

SHRIMATI MIRA DAS: Madam,
the Minister has replied that he is trying
his level best to lessen the price of yarn.
1 do not doubt his sincerity. 1 only want
to know whether any time-bound prog-
ramme has been drawn up and when he
is going to do it. The families in Andhra
Pradesh are dying without work. When
is he going to implement it?

sft St Fwewmh: @ FUATRIA I[E
T ¥ 9T R W e W oand poeivs ¥
fwd & W 21 Re = ] T RER #
t & W el g W ¥

shivet o T@: ot w8 W ¥
TR & @M A 3k ;g S

st e dAwe@rdt: N WweEa ¥ fow
T e SE ¥ & WE W 15 TR
Foofle 27 & fou A @em & e By

SHRI PRAGADA KOTAIAH: The
lives of millions of handloom workers
are at stake. The Minister has not given
a satisfactory reply. Therefore, I want a
half-an-hour discussion on this question.

THE DEPUTY CHAIRMAN: We
will look into it. Q.No. 606.



